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. Declaration of Assets and Liabilities

....................................

service and presently working as .

myself, my spouse and dependants*:

;oﬁ/daﬂgﬁter/wﬁe of
years, belonging to O har L,@gM'l"U!’V(— HSSQ'"\!»Py Secvelan ete. Pd"’

Shaghy Bhushan Prasad

.......................................

~Office.  Aitendand...

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

A.  Details of movable assets
(Assets In jolnt name fndlcatlng the extent of jolnt OWnershlp will also have to be
glven) i
|- Sr., De_scnptlon o " . Self Spouse -’ | Dependant-1 | Dependant-2 Depe.rédar.lt.-ﬂ
o )i linal SR Sr'qam:e(sj +ff Name Name Eté.-Na_me
DR 14009/ s Ahmen [ Naibhay | L
(ii)- | Depositsin ] s SRT :
~i...|-Banks,-FInandial | |0000/] 24 000 /- ; : S
Institutions Atjd Urlitiidi Sl WAL NIL | NiL
Non-Banking SRT R : bbzox :
Financial : . . D ;
Companies S000/_
1 AIH) SHEBBIEEE s e SpRE :
: Debentuees and | 4 S %
i | Shares In NTL NIL NI L NI1L NT L
; companies : 5
.(i\r_’:} -] Other rmanud : VL'LC : Lie o2 ! .
.| institutions, : X
NSS, Postal E{ggépﬁ leooRe i ML WL Nh—— '
Savings, 'EIC 2500Rs. | Br Mamh,
Policies, etc Pos b i [
: e e Rt
(v)-|Motor Vehicles |- | | B; ke " RS
¢ | (details of N1L Ro ya/ N1 NIL NI
make, etc) Q“ﬁejc{ :
| (vi) [ Jewellery (gfve Geld:)00q | Gold _ 20 :
| detalls of ' Gk i a G N :
weight and B sC Sitven ¢ 7 VL. L NiL
value) o d
1 | 3
(vii) | Other assets Sy , .
- | stch as valu_es N L N NIiL NIL N ‘ L
of clalms / : st '
lnterests |

Note Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange In respect of listed companies and as per books in the case of non listed

companies should be given,
* Dependant here means a person substantially dependent on the Income of the employee.

Details of Immovable assets

B.

Kukdgrm Lokq




“also have to be indicated]

[Note: Propertles in jolnt ownership indicating the extent of joint ownership will

Dependant-3

| ne

Description Self

Spouse
Name(S)

Dependant-1
Name

Depen’dant-.‘:‘.
Name

Etc. Name

(1

‘Agricultural Land

- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NIL

Ny L

NI L

1 1

NI

(in

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NiL

N L

ML

L

NIL -

i

| value VI

Buildings (Commercial
and residential)
Locatlon(s)

- Survey /deor
number(s) .

- Extent (Total °
measurement)

= Current market

NiIL

N‘\jL

Mk

Ny L

NIL

' 'chp

;| number(s) :

‘Houses /' Apartments

e NIL

- Locatfon(s)
- Survey. /door : :

- Extent (Total -
measurement)
= Current market

appyoo

Howe

Pcquc.'-b,

4000004 .

Ny

N

N\L

value

Interest ln property)

‘Others- ftL.Ch as - "1;'\\%

NIL

N]l_

N\L_ ,;‘

m‘

(2)

' mstitutlons and govemment dues:-
[Note Please give separate detalls for each item)

-

e give here‘ln .below. the detatis of my Ilabihtaes / overdues to pubhc fi nancual

AT .("Sll‘i";"" P,{'—SQ’?F?IQH o E : Name & address of Bank / j Amoun’t‘ ohtstanding.
T fORRE " Financlal Institutions(s) /- T B
I S ; Pepartment (s) BT

[ (a) “i1(1) Loans from Banks - LNEE A Pl AT
L) o RVOE e i 5 T .
|y Loans from financial | - . ;
- | Institutions : NjL. 7 N L
ol “(liry Government Dues: . feitizod s
- | (a) dues to departments ; s o STV R
- 1'|.dealing with goverriment - NIL L L'I_'. ,
,I -accommodation : | : : A
~*I(b) dues to departments e it
| dealing with supply of = INfLE ’;-N \ b
| water --- :
" | () dues to departments. i T i
1| dealing wIth supply:of "y : g
e L D ER A

K

Lk




. : ' (d) dues to departments iy P S ol R e
o ’V " | déaling with telephones e - AL

| (e) dues to departments ‘

dealing with government N Ny
transport (including , dpeR st

alrcraft and helicopters) .
(f) Other dues, if any N,\ A G A
(b) ('I) Income Tax Including W )
: surcharge [Also Indicate _ . Ny L
RY . dens.2€

the assessment year upto
which Income Tax Return LT
| filed. Glve also Permanent | PAN - A2 PLOS |8 R_
Accotnt Number (PAN)] - :-
(i) Wealth Tax [Also ' . iR
- | Indicate the assessment WL L N : _ _ :
‘| year upto which Wealth . A Rait el PR
Tax return filed. ] : tee ¥ Al : o s sl o
oo oA {)-Sales Tax [Only In i o S ealg :
! | case of proprietaryy ' N \L_ 3 : N‘L
: [l busingss] - = - : o s iRl
R el {IJ Property Tax ; BEEOT i W L SR el T

C B Personal Detall : :
QPQGPF[PRAN No 1101953 e 570?
Gender s - [1=. |08 A

A O '9'%’ 0 l ,'\ 9 :

z (Af nJC)

o

s p,ate.ngairt‘_!ij;“w”

. Class/Group. - - ,_"-“ |

Home _D:ilstrilcl: ; - : P A TN A

0%
l

Please sxgn each page of the deciaration. Asset deciaration form
must be in A4 size white paper with cumputer typed (s:ngle side)

in prescrlbed format,



